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NOTIFICATION

New Delhi, the 1st July, 1993

G.S.R. 484(E).—In exercise of the powers conferred
by sub-section (2) of section 1 of the Passports
(Amendment) Act, 1993 (35 of 1993), the Central
Government hereby appoints the 1st day of July
1993 as the date on which the said Act shall come
into force.

[File No. Vl/401/4,911

I . K. PONAPPA, Jt. Secy.
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NOTIFICATION
New Delhi, the 1st July, 1993

G.S.R. 485 (E):—In exercise of the powers
conferred by Section 24 of the Passports Act, 1967
(15 of 1967), the Central Government hereby makes
the following rules further to amend tlie Passport
Rules, 1980, namely:—

1. (i) These rules may be called the Passport (Amend-
ment) Rules, 1993.

(ii) They shall com? into fowj on th; date of
their publication in the official gazeile.

2. In Schedule T to the Passport Rules, 1980, after
the last serial No. 20, the following serial No.' and the
entries relating thereto, shall be add-d in the eid
namely: -

(0 (2)

21. Any other official as
may bs designated by the
Central Government from
time to time

(3)

Area to be specified
by the Central
Government from
time to time

[File No. VI/401/32/93]
L.K. PONAPPA Jt. Secy.

NOTE:—

(i) Principal rubs were published vide Notification.
No. GSR 691(E» dated December 11,1980 (Extra-
ordinary), Part II, Section 3(i). Subsequently

1 amended by notification No. GSR 50(E), dited
February 7, 1981.

(ii) Notification No. GSR 469(E) dated June 24
1982,

(iii) Notification No. GSR1 325 (E) dated April
12, 1983,

(iv) Notification No. GSR 494 (Ii) dated June
16,1983,

(v) Notification No. GSR 345 (E) d;ued March
29, 1985,

(vi) Notification No. GSR 860 (E) dated November
I, 1985,

(vii) Notification No, GSR 1155 (E) dated Novem-
ber 11, 19S5,

(viii) Notification No. GSR 857 (E) dated October
13. 1987,

(ix) Notification No. GSR 84(E) dated February
II, 1988; and
(xj Notification Na. GSR 1155 (E) dated Novem-

bw 21, 1988.
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